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Damages Caused by recent Floods
in Rajasthan

174, SHRI S. C. SAMANTA :
SHRI YASHPAL SINGH :

Will the Minister of FINANCE be plea-
sed to state :

(a) the findings of the study tecam spon-
sorcd by the Central Government in conne-
ction with the damages caused by recent
floods;

(b) whether there are any recommenda-
tions by the team and if so the action Gove-
rnment propose to take on them; and

(c) the money already spent by Govern-
ment in various flood affected areas, parti-
cularly in Rajasthan ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR! P. C,
SETHI): (a) to (c). During the current finan-
cial year, Central study teams have so far
visited Andhra Pradesh, Assam, Kerala,
Orissa, Rajasthan, Uttar Pradesh and West
Bengal to assess the requirement of funds
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for various flood relicf measures fcr purposes
of Central assistan~e to the State Govern-
ments concerned. The Government of India
have adopted the following ceilings of expen-
diture recommended by the Central teams
for the current year :—

State Rs, in crores
Andhra Pradesh 15.60
Assam 3.55
Kerala 2,16
Orissa 3.64
Rajasthan 2.93

Uttar Pradesh 2.90

West Bengal 5.33

Central assistance towards natural calami
ties relief expenditure is released in the light
of the progress of expenditure to be reported
by the State Governments concerned, subject
to the ceilings adopted. The total assistance
released to the States affectcd by floods
this year in this manner so far (upto 15th
November, 1969) amounts to Rs 10.20 crores.
No amount has so far been sanctioned to
the Government of Rajasthan since they
have not yet reported the progress of expe-
nditure incurred on various flood relief
measures.

Denturc Facilities for General Public in
Delhi

175.  SHRI S.C. SAMANTA: Will the
Minister of HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT be pleased
to state:

(a) whether it is a fact that the so called
dental clinics, dental surgeons and quacks
have roaring business in Delhi for lack of
adequate facilities provided by Governments;
and

(b) the steps being taken to provide
facilities to the general public for availability
of denture at reasonable cost ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI B.
S. MURTHY): (a) and (b). There is no
evidence to suggest that quacks have roaring
business in Dethi. It is an offence under





